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Sh. Anil Kumar, PCS for the petitioner. Sh. A.K. Seth proxy for the OL, since

the OL is not available today.

In the present matter, the representation affidavit has been filed by the RD.
However, the report of the OL is still awaited. A copy of the representation affidavit

be provided to the petitioner counsel.

The matter to be listed on 21 February, 2018.
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